
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
PRINCIPAL BENCH, NEW DELHI 

 
Original Application No. 582 of 2025  

IN THE MATTER OF: 

Jagdish Chandra Saini        …Applicant 

Vs 

State of Haryana & Ors      …Respondent(s) 
INDEX  

 
S. 

No. 

Particular Page No. 

1. Supplementary Report of Joint committee 1-6 

2.  Annexure-1: Status Report of Joint 

committee dated 27/01/2026 

7-9 

3. Annexure-2: Hon’ble NGT order dated 

28/01/2026 

10-11 

4. Annexure 3: HSPCB office letter No. 2680 

dated 31.01.2024 

12-13 

5.  Annexure 4: HSPCB office letter No.465 

dated 04.09.2025 

14-15 

6.  Annexure 5: HSPCB office letter No.639 

dated 03.11.2025 

16-17 

7.  Annexure 6: HSPCB office letter No.1937 

dated 19.01.2026 

18-20 

8.  Annexure 7: HSPCB office letter No.2063 

dated 03.03.2026  

21-23 

9.  Annexure 8: HSPCB office letter No. 3063 

dated 18.03.2026. 

24-25 

10. Annexure 9: HSPCB office letter No. 

HSPCB/HR/2026/2058-59 dated 03.03.2026. 

26-28 

  
Date:  
 
 

Filed Through: 
 

Rahul Khurana, Advocate 
Off: A-174 A, Defence Colony,  

New Delhi-110024 
Mobile No. 9811894060 

EMAIL: rkhuranalegal@gmail.com 

19.03.2026

61



62



63



64



65



66



67

6



68



69



70



71



72



73



74



75



76



77



78



79



80



81



82



83



84



85



86



87



88



89


